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Statement
Name of the Tyre Company  Name of Foreign Actual amount %, age of
k Collaboration involved Foreign
(foreign equity  Investment
Holding)

1. M/s. Dunlop India Ltd.

2. M/s. Goodyear India Ltd.

M/s. Dunlop Lid. J.K.

M/s. Goodyear Tire and

Rs. 7,51,52,290/- 30.113

Rs. 4,48,42 000/- 59.93

Rubber Co. USA.

3. M/s. Ceat Tyres of India
Ltd.

4. M/s. Modi Rubber 1.t4.

M/s. Ceat International
S.A. Switzerland

M/s. Continental Gummi,

Rs. 2,08,39,200/- 39.00

Werke West Germany

5. M/s. MRF Ltd.

6. M/s. J.K. Industrics Ltd.

M/s. B.F. Goodrich, USA

M/s. General Tire Inter-

national Company USA.

7. M/s. Apollo Tyres Ltd. do—

8. M/s. Vikrant Tyres Ltd.

M/s. Avon Technical

Services, U.K.

Complaints received by M.C.D. Zonal
Oflice Karol Bagh about dangerous
Buildings

5220. SHRI N.E. HORO : Will the
Minister of HOME AFFAIRS be pleased
to state

(a) whether Government have received
complaints from M.C.D. Zonal Office,
Karol Bagh about dangerous buildings;
and

(b) ifso, the action taken in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
NIHAR RANJAN LASKAR):

(a) Government have not received
complaints from M.C.D. Zonal Office
Karol Bagh about dangerous buildings.

(b} Question does not arise.
STATEMENT CORRECTING REPLY
TO U.S. Q. NO. 2966 DT. 28-7-1982 RE.
PURCHASE OF MOTOR CYCLES AND
CARS BY DELHI POLICE

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI P. VENKATASUBBAI-
AH): The reply to the question was
given on the basis of original printed version
which referred to the imeort of Motor
Cyclos and cars by Delhi Police. The
question was subsequently amended to
substitute the word “import” by the world
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“‘Purchase”. The reply to the amended question is as follows :——

Question

(@) whether the Dethi Police had purchased
large number of new motor cycles and
some cars for use by them during the
Asiad, 82. '

when these vehicles were purchased and
what is their number and cost.

(b)

whether these vehicles are since then
lying in the poliee lines oxposed to the
ravages of nature.

(c)

(d) whether prolonged non-use can render
the vehicles unfit for iater use; and

what steps Government propose to take
in this regard so that unnecessary loss

is not caused?

(c)

12-00  hrs.

(Interruptions)

SHRI C.T. DHANDAPANI (Pollachi)
Sir, I have adjournment motion against
the Cartailment of The Freedom of The
Press in Tamil Nadu.

(Interruptions)

=t IAfeara  qwEwm (TEYT) . wEE
way o 9 @ & | g W fagoSw fawr
F AR W AT AEA 9 | (sgeEm)

SHRI C.T. DHANDAPANI One
MLC was arrested and put in jail. He
has been charged with a non-bailable
offence.

I want a full discussion on this matter
There is no freedom at all for Press in
Tamil Nadu. Editors are being threatened
by the Government.

SHRI HARIKESH BAHADUR.
(Gorkhpur) : The Bihar Chief Minister
is  pressurizing MPs to put their
signatures in favour of that Bill.

Answer

(a) and (b) : 15 Ambassador cars, one
. jeep and 90 motor cycles have been
purchased for the purpose during the
Jast financial year and the current fina-
ncial year at a cost of Rs. 22,28,215.00

only 9 cars and 10 motor cycles are

(c)
lying parked in Old Police Line.

(d) and (¢) The vehicles are periodically
taken out so as to keep them in wor-
king order. The motor cycles aré
parked in the garage.

MR. SPEAKER : We don’t believe in
hearsay. Let them come. You cannot do
it on their behalf. Let them do it, if there

15

(Interruptions)
MR. SPEAKER : What are you doing?
ey fem &7

st gfedr wgrge : g9 Wi W foey o
g

It is not allowed. MPs are quite respon
sible, independent and quite forceful.

At wm fawra aew © e o &
§r F7 €AW qw ¥ wmoww ¥ g1 ™
¥ ug wwen wign | wHE WG & oW
&3 = arde wae ¥ @R Bow
dor ¥ Swragy fear o @ B —

(Interruptions)**

MR. SPEAKER : I have alrcady dis- -

cussed this. No. not allowed.
(Interruptions)**

, /**Not recorded.





